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Promotion from Junior Engineer to
TES Group B and Quota for S.C, and
S.T. in P. & T. Department

8127. SHRI R. L. KUREEL: Will
the Minister of COMMUNICATIONS
be pleased to state:

(a) whether any list of promotion
from Junior Engineer to the post of
TES Group B has been drawn in P&T
Department;

(b) if so, how many candidates
have been promoted;

(¢) how many Junior Engineers of
SC/ST have been promoted; and

(d) whether reservation quota for
SC/ST has been filled up and if not,
who is responsible for that and what
action is proposed to be taken against
the erring officer/officers?

THE MINISTER OF COMMUNI-
CATIONS (SHRI BRLJ LAL
VERMA): (a) Yes, Sir.

(b) Out of the select list of 898
candidates, first 500 have been pro-
moted to Telegraph Engineering Ser-
vice Group ‘B'.

(c) Out of the first 500 candidates
promoted, 18 belong to Scheduled
Caste communities and none to Sche=-
duled Tribe community.

(d) As per Department of Person-
nel and Administrative Reforms’ or~
ders on the subject, quota of S.C. in
the total select list of 898 comes to
135 and that of S.T. comes to 68. As
only 23 suitable candidates of S.T.
were available, the balance 45 of
their quota has been added, as per
existing rules to the 135 of S.C., thus
bringing the total of the latter to
180. The number of selected candi~
dates in the approved list therefore
are:

Other communities . . . 608
Scheduled Caste . . . 180
Scheduled Tribe . . . a3
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The list of approved candidates is
valid for about 12 months. The first
batch of 500 have been promoted; the
remaining candidates are expecteq to
get their promotions according to
their rank in the select list as ana
when vacancies arise in the course of
the year.

Increase in Steel Prices

6128. SHRI K MALLANNA: Will
the Minister of STEEL. AND MINES
be pleased to state:

(a) whether the prices of different
varieties of stecl had gone up consi-
derably during the recent years;

(b) if so, what has been the ele-
ment of increase jip prices of each
variety of steel during each of the
years from 1973-74 to 1976-77 over
the prices prevailing in 1972-73; and

(c) the reasons for
prices?

increase in

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
and (c). Except to compensate for the
increase in excise duty and Railway
freight from time to time and also to
meet price hike in coal, there has
been no increase in the J.P.C. steel
prices since the dual pricing policy
for the steel industry was adopted in
October, 1973.

(b) A statement
Table of the House.

[Placed in Library. See No. LT-
939/77].
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Omission of Saving Bank Account
from Prize Incentive Scheme

6130. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether any eligible Saving
Bank accounts with the Post Offices
have peen omitted from the Draws
under Prize Incentive Scheme;

(b) whether any complaints about
such omissions have been received by
the concerned Department;

(c) whether the departmental pub-
licity announcements ¢hrough the All
India Radio adequatély advised the
eligible depositors to check Code
Number allotted to them every six
months, at the Post Offices;

(d) if the answers to part (a) and
M) be in the affirmative, what Gov-
ernment propose to do to inspire con-
fidence in the scheme; and

(e) wil} Governmeng consider allot-
ting of permanent Code Numbers to
save public from the inconvenience
of checking Code Numbers every six
months?





